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BEFORE THE NATIONAT GREEN TRIBUNAL

SOUTHERT{ ZONE, CHENNAI

Original Application No. 82 of 2021

IN THE MATTER OF:

Dharmesh Shah ........Applicant

Vercus

Union of India and Ors, .........Respondents

,OINT REJOINDER ON BEHALF OF THE APPTICANT TO THE REPLY
FILED BY RESPONDENTS

MOST RESPECTFULLY SHOWETH:

1. The Applicant has filed the above titled Original Application seeking

installation of Online Continuous Emission Monitoring System in the State

on public portals as directed by the Honble Supreme Court in the matter

of Paryavaran Suraksha Samiti v. Union of India. It is submitted that

all the Respondents except Karnataka has filed their reply / report to the

application.

2. The present Rejoinder is being filed in response to the reply filed by the

Respondent No. 4 Andhra Pradesh Pollution Control Board, Respondent

No. 8 Telangana Pollution Control Board, Respondent No. 10 Puducherry

Pollution Control Committee, Respondent No. 12 Kerala State pollution

Control Board and Respondent No. 14 Tamil Nadu Pollution Control Board.

At the outset, the Applicant denies the contents of the said reply unless

specifically admitted or is part of the record.

REIOTNDER TO THE REPLY OF RESFONDENT No. 4 ANDHRA

PRADESH POLLUTIOT{ CONTROL BOARD

3. That the Respondent No. 4 has filed a Counter Affidavit dated 22.04.202L

wherein they have stated that all the 17 categories of highly polluted

\



2
industries installed Continuous Emission Monitoring System and the same

is connected to APPCB server for monitoring the data. The Respondent No.

4 has also stated that the information is also published on the APPCB

website under the section 'Real Time Pollution Monitoring System

(RTPMS)'. The affidavit of Respondent No. 4 has admitted that data for 24

hours is only displayed and no historical data is available.

4. That in response to the submission made in the Counter Affidavit of the

Respondent No. 4 it is submitted that the Applicant found that the website

of Respondent No.4 is functional with respect to real time data however,

historical data for more than 24 hours is still not available. Further, there

are some industries data which are also not available. The Applicant has

done random check for some industries and filing the screenshot taken on

30.06.2022 showing non-availability of the data.

A copy of the screenshot taken on 30.06.2022 showing non-availability of

the data of some industries on Andhra Pradesh Pollution Control Board's

website is annexed herewith and marked as ANNEXURE A/1.

RE OINDER TO THE REPLY OF RESPONDENT No. 8 TETANGANA

POLLUTION CONTROT BOARD

5. That the Respondent No. 8 State of Telangana has filed reply dated Nil

wherein they have stated that data is available to the public on the

Telegana Pollution Control Board website. That the provision for online,

real time, continuous emission monitoring has been implemented in

Telangana in the year 2017. The board has taken all the steps to bring all

the major industrial units in OCEMS. Presently there are 383 industries

connected to the Online Continuous Emission Monitoring System. The

Respondent has admitted with respect to historical data that only 30 days

of historical data can be accessed.
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6. That in reply to the contention of Respondent No, 8 it is submitted that

though the website with respect to real time data is functional but only 24

hours data is available. Fufther, for some industries even 24 hours online

data is not available on the website of the Pollution Control Board. The

Applicant has done random check for some industries and filing the

screenshot taken on 30.06.2022 showing non-availability of the data.

A copy of the screenshot taken on 30.06.2022 showing non-availability of

the data of some industries on Telangana Pradesh Pollution Control

Board's website is annexed herewith and marked as ANNEXURE A/2.

RE,OINDER TO THE REPLY OF RESPOT{DENT No. 10 PUDUCHERRY

POTLUTION CONTROT COMMITIEE

7. The Respondent No. 10 has filed affidavit dated 15.05.2021 in response to

the Original Application and has stated that all the 17 categories industries'

continuous online effluent and monitoring system is available on the ppcc

website. The Applicant verified the website of the Respondent No. 10 and

found that real time along with historical data is available.

REJOINDER TO THE REPLY OF RESPONDENT NO. 12 KERAI.A STATE

POTLUTION CONTROL BOARD

8. The Respondent No. 12 State of Kerala has filed reply dated 06.08.2021

and 13.12.2021 wherein there is stated that in Kerala Online Continuous

Emission Monitoring System is functional. In this regard it is submitted that

the Applicant access the site of Kerala Pollution Control Board and found

that the real time data are available and historical data for more than five

months are available. However, the Applicant could not verify the number

of industries in the State of Kerala operational and present, but the data

for 43 sites were found connected to online system.



RE OINDER TO THE REPLY OF RESPONDENT No. 14 TAMIL NADU

POLTUTION CONTROL BOARD

9. The Respondent No. 14 has filed a report dated 21,06.2021 wherein they

have stated that all the 17 categories of highly polluting industries are

linked to real time continuous emission monitoring system. Further, they

have accepted that the historical data for the industries are not available

and stated that the same can be rectified in three months time.

10. In response to the contention of Respondent No. 14 stated that the

Applicant visited the site of the Tamil Nadu Pollution Control Board and

found that historical data is still not available.

11. That from the above it is clear that most of the States have connected the

industries to online system however, its operation and availability of

historical data is not regular. For the convenience, the Applicant has

prepared the current status of Online Continuous Emission Monitoring

System (OCEMS) in a tabular form and same is filed as an ANNEXURE

Al3.
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BEFORE THE NATIONAL GREEN TRIBUilAL

SOUTHERN ZONE BENCH, CHENNAI

oRrcrNAL AppucATroN No. 82 oF 2021 (SZ)

IN THE MATTER OF:.

DHARMESH SHAH ... APPLICANT

VERSUS

UNION OF INDIA AND ORS. RESPONDENTS

AFFIDAVIT

I Dharmesh Shah, aged about 38 years, S/o Bipinchandra Shah, R/o 92,

Thiruvalluvar Nagar, 3'd Street, Besant Nagar, Chennai - 600090, presenty at

New Delhi, do hereby solemnly affirm and state as under:-

That I am the Applicant in the above named Original Application and I

am duly competent to swear this affidavit and am conversant with the

facts and circumstances of the present case.

That the contents of the accompanying Rejoinder are true and correct

and nothing material has been concealed therefrom.
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VERIFICATION

Verified on this 4s day of July, 2022, that the contents of the above

mentioned affidavit are true and correct and nothing material has been

concealed there from.
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ANNEXURE-A/3

STATUS OF ONLINE CONTINUOUS EMISSION MONITORING SYSTEM

(ocEMs)

RESP
NO:

STATE WEBSITE
LINK

WEBSTTE

ACIIVE/
WORKING

YES/NO

PASSWORD
PROTECTED

YES/NO

HISTORIC
DATA

AVAILABLE
FOR MORE

THAN
24HRS

YES/NO

REMARKS/
PRESENT
STATUS

4r, Andhra
Pradesh

www.ocb.a
p.gov.in

YES NO NO There are some
industries data
which are not
available.

6th Karnataka https://onli
ne
m/oubl ic/#
llandinq/da
shboard/ta

ble

YES NO YES Historic data of 30
days is available.
But some
industries data are
not available.

8d' Telangana http://183.
L47.227:
8080/envir
oconnecVa
oms

YES NO NO There are some
industries data
whlch are not
available.

10dr UT of
Puducherry

https://dst
e.py.qov.rn
lppcc

YES NO YES Historic data is
available in both
table and Tabular
form.

12d' Kerala httos:/1ker
alaoc b.qlen
sserver.co
m/oublic

Yes NO YES Historic day up to
5-6 months are
available.

14t Tamil Nadu httos://tnp
cb.oov.inl

YES NO NO Website is not
working properly
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